16 Matters raised [RAJYA SABHA] with permission

SHRIMATI JHARNA DAS BAIDYA (Tripura): Sir, I too associate myself with the

matter raised by the hon. Member.

SHRI BHUBANESWAR KALITA (Assam): Sir, I too associate myself with the

matter raised by the hon. Member.

SHRIMATI RANEE NARAH (Assam): Sir, I too associate myself with the matter
raised by the hon. Member.

DR. SANJAY SINH (Assam): Sir, I too associate myself with the matter raised by
the hon. Member.

SHRI MD. NADIMUL HAQUE (West Bengal): Sir, I too associate myself with the

matter raised by the hon. Member.

DR. CHANDAN MITRA (Madhya Pradesh): Sir, I too associate myself with the

matter raised by the hon. Member.
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SOME HON. MEMBERS: Sir, we too associate ourselves with the matter raised by
the hon. Member.

Issue of paid news being published in news papers as advertisements
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SHRI VIVEK GUPTA (West Bengal): Sir, I associate myself with the Zero Hour

mention made by the hon. Member.

SHRIMD. NADIMUL HAQUE (West Bengal): Sir, I also associate myself with the

Zero Hour mention made by the hon. Member.

SHRI V.P. SINGH BADNORE (Rajasthan): Sir, I also associate myself with the

Zero Hour mention made by the hon. Member.

KUMARI SELJA (Haryana): Sir, I also associate myself with the Zero Hour mention
made by the hon. Member.
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MR. DEPUTY CHAIRMAN: Yes, I fully agree with you. ...(Interruptions)... It is a

serious matter. ... (Interruptions)...
sft oo e W), .. (@agm)...

MR. DEPUTY CHAIRMAN: You have made your point. ...(Interruptions)... Your

time is over. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Okay. All right. ...(Interruptions)... Nareshji is
speaking. ...(Interruptions)...

SHRI ANAND SHARMA: He is the Leader of the House. ... (Interruptions)... I am
urging him to respond in this House. ... (Interruptions)... I am requesting the Leader of the

House. ...(Interruptions)... He is the I&B Minister also. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Anand Sharma, you sit down. ... (Interruptions)...
Why do you monopolise? ...(Interruptions)... He is speaking. ...(Interruptions)... He is
also having the right. Why do you do that?

sft TP IRATA (ITR USTN): AT ISUFHTURT SfY, Ig wad fiie Hifear o1 qara
T8l 7, gfcwh goiaeif~re difear ¥ Ad fraraay Rige! g Rrar 2 @ik e @ &
T, oI BT HIfEAT W g1 fAvar 81 S9$ d1e 3R HIf$AT 39 ORE paid BIHR yellow
journalism &< 8T &, A § a1 W& A B 6 9 W DI 9 Bs ...(FAUM)... Bel
Pl dl gD ST TS| ... (TGLT). ..

it .90 |rh ([T8R): 9=, {1 MfSTT BT I SATST GBUAN A & 3fex @
H UTSIY BT HEST BlR AT T8 HIS T Teb B e I8 gl delall Re! feb Bei-
Holt RISt =7 9L ) T, Bor-tart RSt 71 ..(@a@e)... R, H 37U areue
YR AT Sl b A1 I BISAAS H A AIfeH o, Afe 39 R &g Hrars 781 gs|

MR. DEPUTY CHAIRMAN: You have associated yourself. ...(Interruptions)...
Shri Naresh Gujral ... (Interruptions)...

SHRINARESH GUJRAL (Punjab): Sir, elections have now become more expensive
only because of paid news media. It is unaffordable. They blackmail you at the time of
elections. At one time, black money was being used. Now even white is accepted by them
as my friend pointed out. State Finances are being used for paid media and criminal action

must be taken against these people. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay. I know the whole House is almost supporting

it. ... (Interruptions)... 1t is a serious matter. ...(Interruptions)...
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SHRI ANAND SHARMA: The Government must respond. ... (Interruptions)... We
are only requesting that the Minister must respond. ...(Interruptions)... He is an 1&B

Minister also. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: This is a serious matter. ...(Interruptions)... Would

you like to respond? ... (Interruptions)...

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS; AND
THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI MUKHTAR ABBAS NAQVI): Yes, this is a serious matter ...(Interruptions)...
¥, 9 WX Half-an-Hour Discussion T oo, ifp AW IR T 7T 1 =T
ATEd © MR I8 9gd TR SR B ... (FaeM)....

SHRI SITARAM YECHURY (West Bengal): Sir, this paid news is actually a blot
on democracy. We are not allowing people to choose freely what they want to do. It has

become a big racket and a business.
it ¥RE ATeq: W3, IE <47 8 AT | ... (FAYH). ..

SHRI SITARAM YECHURY: Unless you have some regulation about this, our
democracy cannot work. ...(Interruptions)... We would like the Government to tell us
what you are planning to do. ...(Interruptions)... Sir, let me complete. What are you
planning to do about this? We find that in elections everything is being distorted as a
result of it. ...(Interruptions)... Will you please direct the Government to respond?

...(Interruptions)...

Y /. TN & T FIen): W, e F W g TRE F UF @aR 7 Yo
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MR. DEPUTY CHAIRMAN: He will react, but I have to proceed with the Zero

Hour. ... (Interruptions)...
SHRI SITARAM YECHURY: Sir, you please direct them. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Names of all the Members who associate are added.

...(Interruptions)... Hon. Minister would like to react. ...(Interruptions)... Please.
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THE MINISTER OF FINANCE, THE MINISTER OF CORPORATE AFFAIRS
AND THE MINISTER OF INFORMATION AND BROADCASTING (SHRI ARUN
JAITLEY): Mr. Deputy Chairman, Sir, Mr. Vijay Goel has raised a very important
issue, and, I think, on the basis of their personal knowledge and experiences, obviously,

Members across Parties are reacting.
MR. DEPUTY CHAIRMAN: Yes, all the Parties.

SHRI ARUN JAITLEY: I have not the least doubt that all of us in this House are
absolutely committed to free speech but, at the same time, when we see some aberrations
coming, we are all concerned about how those aberrations are to be really dealt with, and,
Paid News is certainly one of those aberrations. Some people have commented -- a view,
which I disagree with -- that commercial speech is also free speech. In fact, there are some
observations by the Supreme Court saying that, which, I think, does not augur well for the
problem that we are trying to address, and, there are various ways, it is expressing itself.
Many of us have been victims of paid news. At the same time, we are seeing this aberration
evident in different manners. Advertising is the right of everyone but when Government
starts excessively advertising, what is the dividing line between excessive advertising and
bribery? This can also happen, and, therefore, it is an important subject, to which we must
find a solution. My suggestion would be that rather than reacting in an ad-hoc manner,
you fix up any time for this in this Session or next Session ...(Interruptions)...

SHRI MD. NADIMUL HAQUE: Mr. Deputy Chairman, Sir... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: 1 think, a Calling Attention Motion...

...(Interruptions)...
SHRI ARUN JAITLEY: Let me just complete. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. Let him complete. ... (Interruptions)... That is

over. ...(Interruptions)... Nothing more. ... (Interruptions)...

SHRI ARUN JAITLEY: On the one hand, there would be a danger of control or
Governmental interference, which is something, which we want to avoid, and, on the other

hand, we want to get rid of this aberration. How do we do it? I think, ... nterruptions)...
MR. DEPUTY CHAIRMAN: Let us have a discussion. ...(Interruptions)...

SHRI ARUN JAITLEY: Let us have a discussion before we decide anything, and,

therefore. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Yes, on proper notice, we will have discussion.

...(Interruptions)...
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SHRI ARUN JAITLEY: Let this subject be put up for discussion by any Resolution,

and, we will find a solution. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Now, Shri Ali Anwar Ansari. ...(Interruptions)... No,
no. It is over. ... (Interruptions)... It is over. No, I have to take this. Shri Ali Anwar Ansari.

Nothing more. ...(Interruptions)...
SHRI SITARAM YECHURY: Sir, please take this as notice. ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: You already had your say. ...(Interruptions)... Now,
Mr. Ali Anwar Ansari. ...(Interruptions)...

SHRI SITARAM YECHURY: You have not heard my point.

MR. DEPUTY CHAIRMAN: No, you have made your point. ...(Interruptions)...

No, I have to proceed with Zero Hour. ... (Interruptions)...
SHRI SITARAM YECHURY: Sir, please take this as notice. ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: Yes, give notice. ...(Interruptions)... Give notice
for either Calling Attention Motion or Short Duration Discussion. Give notice.

...(Interruptions)... Now, Shri Ali Anwar Ansari. ...(Interruptions)...

Indian workers stranded in Mecca in Saudi Arabia
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QI 9 < BT 919 AT BT SASTH B ST AN Bl 6 AEH A 949 7 el ar o
Iole ¥, I8 W) Id Sl IRAR T, I YEAI &b HIR W &l SUGHIRT 8184, $¢ Al
S A Y gD form B, <ifeset I gl get & foh U iR +ff &t B feeeh &) IR wiie
I 7 3R U g DI HHIIl - STh] g8 Woll 3Tl 5| 39 V8 BT GhHT IR-IR T8l
UST &1 ST 81 B9 WRBR S o1 BIg §AoTH Y| 391 920 Igf IR fdoreg 78 € oiR




